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SUPPLEMENTARY REPORT OF UPPCB IN ADDITION TO JOINT COMMITTEE 

REPORT DATED 04.09.2023 SUBMITTED BEFORE HON’BLE NATIONAL GREEN 
TRIBUNAL 

in Original Application No.406/ 2023Babar Ali Vs State of Uttar Pradesh&Ors 
 
 
1.0  Background 
 

a) Hon’ble National Green Tribunal in it’s order dated 30.05.2023 constituted joint 

committee of CPCB, UPPCB and District Administration to carry out survey and 

inspection of concerned industrial units and submit factual report. 

b) Due to non- availability of nominated member of CPCB, Joint inspection of M/s 

Triveni Engineering & Industries Ltd, Alco-Chemical Complex (Molasses based and 

Grain Based), Jolly Road, Muzaffarnagar was carried out by UPPCB and District 

Administration on 29.07.2023.  

c) During inspection, it was observed that lagoons are filled with spent wash above the 

permissible limit. In regard to violations found, following recommendations were 

submitted by the joint committee: - 

M/s Triveni Engineering & Industries Ltd, Alco-Chemical Complex (Molasses 

based) 

1. Unit shall immediately utilize spent wash from both the lagoons so that the 
storage of spent wash is less than 7 days of generation/ within permissible 
limit for storage. 

2. Unit shall dispose off the sludge in both the lagoons. 
3. Additional lagoon no 3 which is not in use, may be filled or dismantled 

immediately. 
4. Appropriate environmental compensation may be issued against the industry 

taking in consideration the above non- compliance. 
M/s Triveni Engineering & Industries Ltd, Alco-Chemical Complex (Grain 

Based) 

1. The unit shall use all the spent wash generated to produce DDGS. Unit shall 

not store additional spent wash in the lagoons 
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2. Separate energy meter to be installed on CPU to monitor the operation of 

CPU. 

d) In reference to the violations found, as per the recommendations of Regional 

Officer, UPPCB, Muzaffarnagar vide letter 02.08.2023, show cause notice under 

section 33(a) of Water (Prevention and Control of Pollution) Act 1974 was issued to  

M/s Triveni Engineering & Industries Ltd, Alco-Chemical Complex (Molasses based) 

by Head Office, UPPCB, Lucknow vide letter dated 03.08.2023.  

e) Joint report was submitted to Hon’ble Tribunal by UPPCB vide letter dated 

03.08.2023 

2.0  Hon’ble Tribunal vide order dated 30.05.2023 had constituted joint committee of 

CPCB and UPPCB and District Administration for carrying out survey and 

submission of joint report. Due to non- availability of nominated members of CPCB, 

UPPCB and District Administration had carried out the inspections and submitted 

the action taken report to Hon’ble Tribunal.  

3.0 Joint inspection of concerned industries and nearby villages was carried out by 

nominated members of CPCB, UPPCB and District Administration on 17.08.2023. 

With reference to the observations and violations found by the committee, following 

recommendations were submitted: - 

i. Unit shall ensure the compliance of the conditions stipulated in the Consent to 

Operate/CCA issued by UPPCB. 

ii. Unit shall consume the raw spent wash stored in the lagoons through MEE 

followed by incinerator within three months by restricting its production capacity 

and thereafter shall dismantle the excess spent wash storage capacity of lagoons 

restricting it to 7 days storage of concentrated spent wash. Accordingly, unit shall 

prepare and submit time-bound action plan to UPPCB. 

iii. Unit shall improve housekeeping near boiler area. 

iv. Unit shall install flowmeter at the outlet of 40 KLD ETP located at bottling plant. Unit 

to maintain logbook w.r.t freshwater consumption and effluent generation & 

management in bottling plant. 

v. Since the analysis results of the groundwater samples collected from the borewells 

& piezowell of the distillery complex show the exceedance in the values of phenolic 

compounds and colour against the permissible limit as per BIS IS 10500:2012, 

therefore it is recommended that the UPPCB shall carry out detailed groundwater 
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study inside & around the unit by carrying out extensive sampling to ascertain the 

groundwater quality of the area and accordingly prepare an action plan. 

vi. As per the analysis results of the samples collected from the drain it is evident that 

the drain carries industrial effluent which is a cumulative effect due to industries 

located in the vicinity of the drain including the Bhopa Road Industrial cluster. 

Hence, it is recommended that UPPCB shall ensure compliance of all the industries 

located in the catchment of the drain and issue necessary directions to stop any 

sort of partially treated/untreated effluent discharge in the drain. Accordingly, a 

comprehensive action plan for the rejuvenation of the drain shall be prepared by 

UPPCB. 

 The joint report was submitted to Hon’ble Tribunal by UPPCB vide letter dated 

04.09.2023. In reference to the joint report submitted, Hon’ble NGT on dated 05.09.2023 

issued directions: - 

“…………………..3. The above conclusion reveals that the said unit is violating the 

environmental norms. Hence, we deem it proper to give notice and opportunity of 

hearing to the said unit. Accordingly, we direct the Council of the applicant to take 

appropriate steps to serve respondent no. 4 and file affidavit of service…………” 

 

Action Taken Report 

i) In compliance to the show cause notice issued against the industry, the unit 

submitted it’s reply dated 22.09.2023 to UPPCB (Annexure 1). In it’s reply, unit has 

submitted that the additional lagoon has been completely dismantled as per the 

directions of CPCB/Joint inspection committee. Further, to decrease the spent wash 

levels in both the lagoons to the permissible limit, unit reduced its production 

capacity from 200 KLD to 133.41 KLD in the month of July 2023. The unit also 

submitted that in comparison to the rainfall in the last 45 years, this rainy season 

has recorded the maximum rainfall which the lagoons were filled up above the 

permissible limit Further, Unit stopped its complete production from 05.08.2023 to 

10.08.2023. During this period, MEE followed incineration boiler was in operation for 

reducing the spent wash quantity. 

ii) Inspection to verify the facts submitted by the industry in compliance to the show 

cause notice was carried out on 11.08.2023. During inspection, it was observed that 

the unit has decreased the spent wash level in both the lagoons upto the 
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permissible unit. Also, the additional Lagoons was found to be completely 

dismantled/ filled with earth material. 

iii) In reference to the violations found, consequent Show cause notice issued against 

the industry and compliances found during inspection dated 11.08.2023 by UPPCB,  

Regional Office, UPPCB Muzaffarnagar sent letter along with verification report to 

Head Office, UPPCB Lucknow vide letter dated 14.11.2023 (Annexure 2). Head 

Office, UPPCB, Lucknow has issued Environmental compensation of Rs. 7,50,000/- 

against the industry vide UPPCB letter dated 20.11.2023 (Annexure 3). 

iv) Further, during the inspection by the committee of Grain based unit, UPPCB had 

also issued directions to the industry stating that the unit shall use all the spent wash 

generated to produce DDGS. Unit shall not store additional spent wash in the 

lagoons. Separate energy meter to be installed on CPU to monitor the operation of 

CPU which has been installed by the industry. (Annexure 4) 

 
The above report is put up for further consideration and necessary action please.  

 

         
(Imraan Ali)    (Ankit Singh)   
AEE      Regional Officer 
UPPCB   UPPCB 
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riVEn0 
ENGINEERING & INDUSTRIES LTD 

TEIL /UPPCB/5 739 

Chief Environment Officer C-3 
L.C.-12 V, Vibhuti Khand 
Gomtinagar, 
Lucknow-226010 

Re: Letter no H-98845/C-3/Water-600/2023 dated 03.08.2023 

AMNEXURE-I 

Sub: Show Cause Notice dated 03.08.2023 subsequent to the joint inspection by City Magistrate - Muzaffarnagar and Assistant Environment Officer - U.P.Pollution Control Board - Muzaffarnagar of M/s Triveni Engineering and Industries Limited Alco Chemical Complex Molasses Distillery)- Muzaffarnagar on 29-07-23. 

Dear Sir, 

September 22, 2023 

This has reference to your above Letter received by us on 08.09.2023 through an e-mail sent 
by R.O. (U.P. Pollution Control Board), Muzaffarnagar whereby you have shared some 
observations from the inspection referred above and required us to show cause on account of 
the observation about finding spent wash stored in the premises in excess of the permissible 
limit. 

At the very outset with utmost respect with would like to state that the said observation is not 
correct as is stated. There is no amount of spent wash stored in our lagoons that was in excess 
of the permissible limit which may be seen from our submissions made hereafter. 

Before we respond to the finding leading to the letter under reference we would like to 
express that our unit is following all the guidelines/charters issued from time to time by CPCR 
and state pollution control Board. 

The unit has installed advanced process technologies including multi-effect Evaporator (MEE) 
and Incineration boiler that enables the unit to achieve the position of Zero Liquid Discharge 
(ZLD) comprehensively and accordingly we are strictly ZLD compliant with absolutely no liquid 
discharge. In fact, during the visit of UPPCB officials & City Magistrate Muzaffarnagar on 
29.07.2023, unit was found fully complying with the ZLD conditions and this fact even was 

acknowledged by the inspecting authorities during their inspection. 

The observation in your letter under reference here about finding excess spent wash, proceeds 
on the basis of CPCB directions issued under section 18(1) B of Water (Prevention and Control 

of Pollution) Act 1974, F No B 410/PCI-1/Dist/NGRBA/2014-2015 dated 24.02.2015, which is 
reproduced as follows for sake of your convenient reference: 

Alco Mu2a Marmagar. Aoo Chemical Complex, Bhikw Bilaspur, Jolly Road Muzatarmagar(U P) 
Baniatarad omice: A-44, Hosiery Complex, Phase- Extension, Noida, Utar Pradesh -201 305, Inda CIN No L1a421UP1932PLCO22174 
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"The storage facility provided for spent wash shall be properly lined and made 
impermeable ond the storage capacity ot ony stoge shall not exceed 07 days 
equivalent of production and excess storage facilities beyond this shall be levelled or 
dismantled by 31.03.2016 or 30.06.2016" 

In this regards first and foremost it is pertinent to mention here that our lagoons wherein 
spent wash is stored, are properly lined and impermeable as per the standards & guidelines 
prescribed by CPCB. Accordingly, nothing contained in the lagoons permeates through it at 
all. Therefore, there is no question of any contact with ground water. 

Further noteworthy is also the fact that in compliance to the direction of CPCB F. No. B 

410/PCI-|/Dist/NGRBA/2014-2015 dated 24.02.2015, we had already demolished one of 
the lagoon rendering it completely unfit for any storage. Unit had already informed to CPCB 
vide our letter dated March 3, 2015 regarding the same. Copy of letter is enclosed 
(Annexure 1) . Nothing was found stored in that lagoon and this fact is also acknowledged 
in your letter under reference that this lagoon was not in use by the unit at the time of 
inspection on 29.07.2023. 

During last various inspections (Annexure-2), it was well accepted by the inspecting teams 
that the said lagoon is in demolished condition and unfit for use. 

PTZ cameras are also installed for round the clock, monitoring of the lagoons and these 
cameras are directly connected to the servers UPPCB & CPCB. You will appreciate that this 
lagoon was never in use in past. 

It is further very important to point out here that unit has always maintained that its lagoons 
hold much less quantity of spent wash at any given time than even the permissible upper 
limit of 12600 KL. At no point in time in past during last inspections (Annexure 2) have the 
quantity of spent wash in lagoon been ever questioned. The permissible storage quantity 
was checked and always found well within the permissible limit by the authorities in the 
same lagoons. In each inspection, we were found completely ZLD compliant and also 
complying with all the other parameters. 

The case this year as well and most specifically during the current inspection in question, was 
no different from past inspections. The only difference this year was severe rainfall in month 
of July'23 which to common knowledge, had broken all records of last 45 years. Sensing an 
unusual situation this year and its possible effect, a letter dated 28.07.23 was sent in this 
regard hy the unit to UPPCB informing possible impact of unusually heavy rainfall this year 

2:: 
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(Annexure 3). The Indian meteorological department data published by them (Annexure -4) 
shows 52% extra rain fall recorded in this monsoon. 

Reference is now drawn to the table given in your letter showing status of lagoons existing 

in the premises, which is reproduced here for sake of convenience: 

i. 

ii. 

S. 

No. 

2 

3 

Lagoon 
capacity 

14000 KL 

Status of lagoon at Spent wash stored Permissible 

6500 KL 

the time 

14000 KL Approx.13000 

inspection 

filled in lagoon 

Total 

of (30 % sludge 

accumulated) 

Approx.. 13000 KL 

filled in lagoon 

Not in use 

KL 7800 KL 

7800 K 

15600 KL 

capacity 
days) 
6300 K 

6300 KL 

12600 KL 

(7 

To reduce the lagoon level upto the permissible limit unit has taken two steps 

Excess storage 

as on 29.07.23 

1500 KL 

Reading of the table above gives an impression that 3000 KL of excess storage was found 

on 29.07.23. What is of relevance here is that how much of spent wash actually was stored 
and not the storage capacity. The table reports 15600 KL of spent wash found stored in the 

lagoons as against permitted 12600 KL. It is important to note here that as per the data of 

department of cane research Centre- Muzaffarnagar rainfall of 625 mm happened in month 
of July, 2023 in the district of Muzaffarnagar (Annexure 3). The calculations based on this 

it clearly shows that of 15600 KL spent wash reported in the table above, 6750 KL was water 
directiy fed from the rains itself. The quantity of spent wash excluding the above quantity 
of 6750 KL of rain water, was 8850 KL only which was actually very well within permissible 
limits only. You will appreciate that our factory was flooded with water and we had 
submitted the photographs to UPPB RO office (Annexure 4) 

1500 KL 

3000 KL 

Unit had reduced its production capacity from 200 KLD to 133.41 KLD in the month 
of July 2023 to reduce the lagoon levels which were filled with excess rain water and 
run off, through the MEE followed by Incineration Boiler (Certificate from Excise 
department in regards to the production in month of July'2023 enclosed as 
(Annexure 5). 

Apart from the above, Unit had stopped its complete production from 05.08.2023 
to 10.08.2023 for five days, during this period MEE followed incineration was in 
operation to reduce the lagoon levels which was filled with rain water and surface 
runoff. During this period, we have reduced approx.6400 KL spent wash stored in 

lagoon. 
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We would also like to inform you that unit has installed real time Online Continuous 
Monitoring Systems and which is directly connected to the UPPCB & CPCB servers 
and they can access the data at any point of time. 

We are regularly sending monthly report to UPPCB of spent wash generation, MEE feed and 

slop used in Boiler. Till date we have not received any complaints or observations regarding 
any deviation of quantity. 

In the past years, unit had been inspected by the various government authorities in which 
unit was always found complying all the directions and norms prescribed by the CPCB and 

UPPCB. 

Apart for the above, unit is complying all the conditions of Water Consent issued under 

Water (Pollution & Control) Act-1974 and operating unit with best available technology in 
the world for zero liquid discharge. 

In view of our above submissions it is clear that unit was completely compliant of all its 
obligations prescribe under law by CPCB and UPPCB and even the quantity of spent wash 
stored in the lagoon was fully within the permissible limits and the excess reported during 
inspection was the result of excessive water fed from the unusually heavy rainfall in the 

month of inspection for which also the information was sent proactively by the unit to the 
concerned RO. It is evident that not a single drop of effluent has either permeated through 
the lagoon nor overflown from lagoon at any point of time. Thus, no violation of 
Environmental Protection Act has occurred. Since any contamination of ground water has 
not happened so there is no question of adverse impact on public health. Since, it was the 
natural calamity, we would request you not to consider any actions as referred in your notice 
and revoke the said notice. 

In case your good-self requires any clarification, we shall be happy to assist in person for any 
clarification to our responses above. 

For Triveni Engineering & Industries Ltd; 

Alco Chemical Complex, Muzaffarnagar 

(Authorized Senatory) 
Encl. : As above 

CC: Regional officer UPPCB B-6 New Mandi Muzaffarnagar 

4 
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Date: swMG h20.15 

Mr. DiasoandhuGaud 
Central Raliutiog Cantoaurd 
Paràrosh Büawar, EastArtaiNògùr 
Delhi- 110092 

Dear Sir, 

1 

Aurther toryaurispAneo RO20S bher.doreds4g"eb, 2015 gnd e-mail dated 

27M Feb, 2025, we onoolo vetruratarho We have cargglied with th¹ oniy two minor verbal 

suggestions givon by youaslllos: 

VENGIMEERING. INDUSTAIES LTD. 

We have scraRRUA the hotigbf the wroAty lagoo aszper your wishes. You are well aware ana 

have-obeeved dtt ais may be nptt tiat this lagoon is totally disconnected from spent 

wash sýsLeny and ÄtOalAngindisnot i ése. lt oay agaln be notYd that this lagoon is 

orly mgaat fqr fie: abes SsANUK "and"agpeoved. certificate from the Flre department 

iuzafigtnagar. has aljeadysegn provlited to you along our letter dated 19 Feb, 2015. The 

plotographsof the arnio-havélrgady beensent to you vide our e-moil dated 27h Feb, 2015. 

ALCO CHEMICAL COMLEX 

LKK Blospur. Joly Hugt, Olgll .uzfarnagar 261.001,UP, ndla 
Tol,! 0 7U95000F3AJ6 Fax: M,135 2G00509 

'Walielle : ww.lrivonigroup om 

2. We have constructed the water catghpent plts in our lbio-tompost ficto as suggesed by you. 

Thanking you 

As rsquested in ourdersrdate Marolr, 2915 yoU are once ogoin requested to please immediately 

visit our slte for the inspadtlon tovGify the campllonce of the above. 

Yqurs Sincerey 

Authorzed Signatoy 

TRUE CoPY 
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Annne-2 

Government 

Authorites 

visited 
at 

M/s 

Triveni 

Engineering 
& 

Industries 
Ltd 

Alco 

chemical 

complex 

Muzaffarnagar 

Remark 

Name of Officer 

Name of Authorites 

S.no. Date 

Validation 

Mr Anoop Kanoujia 

NSI kanpur 

Mr Vipul AEE 

UPPCB 

104.02.2021 207.01.2021 

VSI 

pune 

third 

party 

CPCB 

inspection 

Mr. 

Avinash 

Deshmukh, 
Dr 

Burshe 

UPPCB 
& 

CPCB 

third 

party 

321.01.2022 

Anunal Inspection 

Validation 

|Dr. Preeti Tripathi 

MOEF 

Dr P mondal 

IT Roorkee 

4 03.03.2022 5/08.06.2022 

|In 

context 
to 

the 

praygraj 

High 

court 

order 

GPI 

As 

per 

the 

DM 

oder 

Dr. 

Priyanka 

chaudhary 

(scientist-C) 

Mr. 

Vipul 

UPPCB 

AEE 

and 

ADM 

CPCB New Delhi 

6|29.11.2022 

ADM +UPPCB 

7/06.02.2023 

Annual 

inspection 
by 

the 

third 

Annual 

inspection 
by 

MoEF 

Dr. Preeti Tripathi 

VSI 

Pune 

(Third 

party 

CPCB) 

Mr.Avinash 

Deshmukh 

MOEF Lucknow 

8|25.02.2023 916.06.2023 

party technical 

institute 
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TTMOYITR- 251001. 

: 

Ileglalervd OllcJ. A, Hopiery Complex, Phno- Ealenon 

fa: 20.07.2023 

287-23 

ALCO CHEMICAL COMPLEX EW. BUaspu, Jaly Road, Oitrt -Mcalamg, 251001,UP,. Ida 

Amneone-3 

4 917095900631 
wwu (INenlgroup com 

Nodo-2o1 305, Unw Predesh. CIN No.t LI6MUPI42PCnai74 
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Sr, Nu. 

6 

10 

11 

1 

14 

15 

16 

17 

18 

19 

20 

22 

22 

23 

24 

2 

25 

27 

28 

Rainfall Detalls -Month of July 23 

01-07-23 
02-07-23 

03-07-23 

04-07-23 

Company Data (mm)" 

05-07-23 

06-07-23 

07-07-23 

08-07-23 

09-07-23 

10-07-23 

11-07-23 

12-07-23 

13-07-23 

14-07-23 
15-07-23 

16-07-23 
17-07-23 

18-07-23 

19-07-23 

20-07-23 

21-07-23 

22-07-23 
23-07-23 

24-07-23 

25-07-23 

26-07-23 

27-07-23 

28-07-23 

Total Rainfall (mm) 
Tutal Ralnfall TIil Date 

"osY. if: Jan+ Feh+MarApr+ May+JunetJuly 789.80 mm 

15.00 

0.00 

0.00 

0.00 

24.60 

74:00 

11.20 

98.20 

83.40 

41.00 

67.80 

8.40 

90.00 

0.00 

0.00 

0.00 

3.00 

2.00 

0.00 
0.00 
0.00 

2.50 

0.00 

0.00 

11,30 

3.30 

11.00 

78.20 

624.90 
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1 

38 SITAPUR 

2 

10 

11 

N) UBDIVISION/UTISTATE/DIS ACTUAL 
TRICT 

"9 

AGA 

SU3OiViSlUN: WEST UTTAR 
PRADESH 

A_IGARH 
AROHA 

EARE 
bJNOR 

AIYA 

Ind1a Meteorological Department 
I-ydromet Ds on, New Delhi 

ETAH 

ETAWA 

BULANDSAHAR 

'UR 

18 JALAUN 

iaHAGAR 
AZI 

AV.RPUR 
tpR 
ATHRAS 

JHANSI 

ASTANJ 
1PR 

25 MEERU 
24 MA1FN 

MET 

26 MORADABAD 

2H1BHIT 
27 MUZAFARNAGAR 

1 rAn sAHANEJR 

SAARANPUR 

1 ALMORA 

SUBDIVISION: 
UTTARAKHAND 

'ADUN 

DISTRICT-WISE RAINFALL DISTRIBUTION 

(mm) 

0.7 

0.0 

C.0 

0.0 

0,5 

0.1 

0.5 

0.0 

0.0 

0.0 

0.0 

0.2 

1.0 

0.0 

0.0 

0.0 

0.0 

3.3 

0.0 

0.0 

0.0 

0.0 
0.0 

C.7 

10.0 

1.4 

0.0 

0.0 

0.0 

0.0 

0.0 

0.0 

0.0 
0.0 

0.7 

0.0 

0.0 

0.0 

0.0 
80 

Duy .16-08-2023 

NORMAL 
(mm) 

8.9 

10.9 

11.2 

3.0 

6.2 

9,3. 

5.4 

6.5 

13.0 

52 
10.4 

5.4 

10.9 

14.3 

7.0 

7.7 

7.6 

7.9 
4.4 

4.3 

11.2 

6.5 

4.6 

8.6 

10.2 

8.2 

12.1 

7.5 

9.6 

8.6 

10.7 

9.2 

13.6 

8.1 

6.7 

7.8 

11.7 

14.2 

10,6 

18.8. 

14.3 

143 

13.3 

16.5 

19.7 

%DEP 

-92% 
-100% 

-100% 

-100% 

-100% 

-94% 

-98% 

-92% 

-100% 
-100% 

-100% 

-100% 

-100% 

-100% 

-98% 

-87% 

-100% 

-100% 

-100% 

-100% 

-29% 
-100% 

-100% 

-100% 

-100% 

-100% 

-93% 

16% 

-87% 

-100% 

-100% 

-100% 

-100% 
-100% 

-100% 

-100% 
-100% 

-96% 
-100% 

-100% 

-99% 

-100% 

CAT 

LD 

NR 

NR 

NR 
NR 

LD 

LD 

LD 

NR 

NR 

NR 

NR 

NR 

NR 

LD 
LD 

NR 

.ND: 
NR 
ND 

NR 

NR 

NR 

NR 

NR 

NR 

NR 

LD 

LO 

NR 

NR 

NR 

NR 

NR 

NR 

NR 

NR 

LQ 

NR 

NR 

NR 

Perlod:01-06-2023 To 16-08-2023 

ACTUALNORMAL 
(mm) (nm) 

291.1 
385.4 

410.6 

248.4 

464.6 

457.0 
268,8 

316.2 

401.8 

294.7 

630.4 

317.7 

474.3 

942.6 

270.7 

521.8 

384.8 

412.4 

176.5 

161.7 

643.4 

306.5 
265.0 
399.0 

423.5 

457.7 

498.7 

433.3 

526.5 
240.4 

647.9 

644.0 

670.1 

198.2 

399.5, 
493.8 

325.9 

188,5 
713.4 

942.9 

861.9 

7680 

531.5 

-59% ACD1603/1 

569.3 

532.9 
409.2 

504.0 

446,5 

349.8 

389.0 

539.4 

335.7 

444.9 

337.6 
$30.8 

622.3 
352.2 

329.8 

366.4 

380.4 

297.4 

299.7 

458.7 

430.2 
379.6 

424.7 
478.9 

425.4 

545.8 
391.7 
429.8 

330.2 

431.8 

571.7 

441.8 

558.1 

475.3 

431.8 

511.0 

365.0 

545.9 560.9 
1560\5 560.9 

520.9 

515.6 

902.6 

1017.3 

% DEP. CAT. 

45% D 
-32% 

-23% 
-39% 

-8% 

2% 

-23% 
-19% AN 

-12% 
-269% or 
42% 

-6% 

-11% 

51% 
-23% 

58% 

5% 

8% 

41% 
46% 

40% 

-29% 

-30% 
-6% 

-12% 

8% 

Anneture-4 

-9% 

11% 

-27% 
50% 

13% 

52% 

22% E 

-64% 

-16% 

14% 

817.3 15% 

-36% 

48% 

37% 

-3% 

178% 

N 

67% 

-15% 
58% 

N 

N 

E 

N 

Page 7 
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Email : romuzaffarnagar@uppcb.in 

UPPCB 

Ref. No. 

ANNExURE-2 

U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR 

6 d, 1s Hus), yuIðhT251001 (3oMo) 

Dated 
14-11-22 3 

faato faduft uffrufT qug zugtglu fo (yet ¢frod ÍrtH), YH 

D/Neeraj Mittal/Letter 2023(1) 

yd s Heeley o yl TO17047 / H-3/d/600/HOTR/ 2023 f-TG 11.10.2023 

hy 7,50,000/� 3ferifT EY as yals ya98845/ -3/GT/600/2023 

(sifèa ftis) 
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ya98845/ 03/d/600/2023 f1 03.08.2023 GIRI uR0 IRU dI30 t 

ya8845/ -3/vl/600/ 2023 f6 03.08.2023 GR ORU �TIT n GTI 

e als HelY ylG ya017047/3/ d/600/H074R/ 2023 fjo 11.10.2023 

1 

2 

3 

} dtH À GHT GINI h Hld y B-Heavy Molasses 666 TPD / C-Heavy 

Molasses 720 TPD | 9T ENA/AARS 200 KLD (On B-Heavy Molasses) / ENA 

31.12.2024 T6 

(A-£.) 

h4T:....2.... 

AA/RS 160 KLD (On C-Heavy Molasses) I JryTGT foT sI VI } Ga 
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JG¢Y H18 yIs 2023 GUlGt 4I 200 fahto/f¢ CJh 133.41 

- 2 

Hqt] 4+ a f 04.08.2023 GIRI f5 05.08.2023 10.08.2023 �f JUcH qr 

indta 

GGPS Map Camere 

Muzattafneg 
284221832 

, Unar Pradesh, india 
Mu 

Long 72777904 
14/29 1224 PM GMT 0830 

BGPS Map Camera 

Pranauh 25100L Jndia 

Muzattarnagac, Uar Pradesh lndia 

GPSMan Ca 

coHGQwn Jo aa Mucatnagat, Ua Pradesh 25t001, nia 

(A-2.E) 
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-3 -

fi 17.07.2023 fi 10.08.2023 To H< hi 25 ¢qÌ JecytoN uf 3I 

7,50,000//- tetT SY uY as 4a yg8845/ 3/ sld/600/2023 

HOHTROY50 

.L23 

(syeri ) 
H8I04Í03fto 
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Fveni 
NGINEERING & INDUSTRIES LTD. 

Ref. TEIL/ALCO/ 

The Regional officer UPPPCB 
B-6 New Mandi 

Muzaffarnagar (UP) 

Dear Sir, 

Sub. : Information regarding the Distillery production stopped to reduce the lagoon level. 

This is for your kind information please. 

This is in reference to your inspection on dated 29.07.2023 and your instruction to reduce the lagoon level. In order to that unit has scheduled the distillery production stopped from 05.08.2023 to 10.08.2023 to reduce the lagoon level. During the distillery shut down lagoon spent wash shall be consumed through MEE and incineration Boiler to bring it up to the permissible level. 

Thanking you, 

Yours Sincerely, 

. +91 7895900631Gu-22z 
www.trivenigroup.com 

For Triveni Engineering & Industries Ltd. 
Alco Chemical Complex, Muzaffarnagar 

Dated: 04.08.2023 

Authorized Sigrátory 
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Fveni 
ENGINEERING & INDUSTRIES LTD. 

Ref. TEIL/ALCO/ 

Regional officer UPPPCB 
B-6 New Mandi 

Muzaffarnagar (UP) 

Sub. : Information regarding the Distillery production resume. 

Dear Sir, 

This is in reference to our letter dated 04.08.2023 regarding the Distillery shut down to reduce the lagoon level. Unit has kept its distillery production stopped from 05.08.2023 to 10.08.2023 to reduce the lagoon level, during the distillery shut down 
lagoon spent wash has been consumed through MEE and incineration Boiler. Hence, 
we wish to inform you that distillery unit has reduced the lagoon level well below the permissible limit and unit shall resume its production by tomorrow 11.08.2023. 

This is for your kind information and necessary action please. 

Thanking you, 

Yours Sincerely, 

Dated : 10.08.2023 

For Triveni Engineering & Industries Ltd. 
Alco Chemical Complex, Muzaffarnagar 

+91 7895900631 
www.trivenigroup. doo, 

Authorized Signatory 

Alco Muzaffarnagar: Alco Chemical Complex, Bhikki Bilaspur, Jolly Road, Muzaffarnagar(U.P). negistered office: A-44, Hosiery Complex. Phase-l Extension, Noida. Uttar Pradesh -201 305, india. CIN No.: L15421UP1932PLC022174 
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2 

3 

1 

UTTAR PRADESH POLLUTION CONTROL. BOARD 

ET5- 226010 
B-d: info®uppcb.com 

ja:./Y 2023 

GUrTT faus ate lHU I HIT- 98845/-3/-600/2023. fer-03 08 2023, 

I.C.-12 V Vibhuti k'and, Gomti Nagar, 
Lucknow 226 010 
Website www.Uprb.Com 

....!e 
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2 

6 

Ho30 89 

1. fretaar, HoTR| 

T 

UTTAR PRADESH POLLUTION CONTF OL BOARD 

./f1-3/ 

. -12 i, fayfa qUS, 0HÉI R, 
- 226010 

Gutai fNNT al YNA a t| yu g8844 /3/MA-436 / GAR/2023, fz-Ía-03.08. 2023, 

info@uppcb.com 

462./A..N 

ANEEXURE-4 

RzaAy2023 

T.C-12 V, vibhuti kt. snd, Gomti Nagar, 
Lucknow - 226 01C 

Website :www.ubpcb.com 
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